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BANKING LAWS (APPLICATION 
TO CO-OPEHA11\il!: SOCIETIES) 

BILL· 

The Minister of Fina.nce (Sbri T. T. 
Itrishnamachari): I beg to move for 
leave to introduce a Bill further to 
amendment the Reserve Bank of India 
Act, 1934, and the Banking Companies 
Act, 1949, for the purpose of regulat-
ing the banking busine3s of certain 
co-operative societies and fOr matters 
connected therewith. 

Mr. Speaker: The question is: 

'That leave be granted to intro-
d uce a Bill further to amend the 
Reserve Bank of India Act, 1934. 
and the Banking Companies Act, 
1949, for the purpose of regulating 
the banking business of certain 
co-aperative ,ocieties and for 
matters connected therewith". 

The motion was adopted. 

8hri T. T. Krishnamachari: I intro-
oIucet the Bill. 

DEMAND FOR SUPPLEMENTARY 
GRANT (RAILWAYS)-Contd. 

Mr. Speaker: The House will now 
~ake up further discussion and vot-
ing on the Supplementary Demand 
lor Grant in respect of the Budget 
(Railways) for 1964-65. 

Out of two hours allotted, one hour 
and 35 minutes have been taken 
already; 25 minutes still remain. 

Shri S. M. Banerjee (Kanpur): Can 
have five minutes? 

Mr. Speaker: AlI right. Nobody 
has stood up. 

Supplementary 
Grant (Railways) 

Sbrirnati Lakshmikanthamma 
(Khammam): I have asked for some 
time. 

Mr. Speaker: She is not in her seat. 
Shrirnati Lakshmikanthamma: 

think for discussion, we need not be 
in our seats. Only in the Question 
Hour. 

Mr. Speaker: No. 
Shri S. M_ Banerjee: Generally, 

when it is a question of granting some 
money we glve un grudgingly, but we 
find that there is a lot of extravag-
ance in the Railway Ministry. 

Previously, when the Supplemen-
tary Demand came up in this House, 
I pointed out how a particular train-
ing centre is being shifted from 
Sealdah to Dhanbad. It is something 
surprising that this particular instiu-
dan in Sealdah, which has enough 
accommodation, is being shifted to 
Dhanbad only because it was decided 
by the then Minister that it should 
be in Dhanbad for reasons best known 
to himself. 

The Public Accounts Committee also 
went into the problem, and my infor-
mation is that the" also thought that 
this was nothing but extravagance on 
the part of the railways, and I put a 
question to the han. Minister whether 
such extravagance should be allowed 
at this hour when every rupee avail-
able should be properly utilised for 
the welfare of the country and the 
welfare of the railway employees. 

My information is that the building 
has been completed and Rs. 40 lakhs 
have been spent in Dhanbad, and 
that another Rs. 30 to Rs. 35 laklhs 
will be spent again on further cons-
truction. 

It is very good that the Public 
Accounts Committee went into thill 
question and it has been suspended 
temporarily. I do not expect the 
Minister to give a definite reply here 
lind now without knowing. . . 
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Mr. Speaker: No Member should 
stand in the passage and talk to 
others. 

Shri S. M. Banerjee: Growing indis-
cipline! 

Mr. Speaker: For which Members 
"On e\'ery side are responsible. 

Shri Hari Vishnu Kamath (Hos-
bangabad): They are more in num-
bers, so they are more responsible. 

Mr. Speaker: I will not apportion 
like that. 

Shri S. M. Banerjee: So, 1 would 
request the hon. Minister to kindly 
consider this, go through this care-
fully, and see whether this spending 
is for extravagance or for the emplo-
yees. 

This institution can be expanded in 
Sealdah itself. Otherwise, all these 
students who have come from far-
off places will be uprooted. The staff 
is going to be uprooted, and more-
over, the shifting of this particular 
railway training institution from 
Sealdah to Dhanbad is useless. That 
is why I resquest the Railway Minis-
ter and the Minister of Finance also 
to consider this matter before it is 
.finalised. 

Shrimati Lakshmikanthamma: 
support this Supplementary Demand 
for Grant for the railways. . 

If, in the process of the develop-
ment of this vast country, one's con-
stituency is also benefited, nobody 
will be more happy than the con-
cerned Member. This Bhadrachalam 
Road is in my constituency; it is only 
another name for Kothagudem, where 
the vast Singareni coal fields are 
lying. Bhadrachalam is 20 miles from 
Bhadrachalam Road. There is no 
Kothagudem station, and Bhadracha-
lam Road is only another name for 
Kothagudem. It is only proper that 
Government has come forward with 
this Demand for a token grant of 
Rs. 10,000, with a view to providing 
employment for the displaced persons 
as well as developing the Danda-
karanya region and making it an 
industrial complex. 

As I said, 
miles from 

Grant (Railways) 
Bhadrachalam is 2. 

Bhadrachalam Road. 
There is a river between Kothagudam 
and Bhadrachalam. Just now I· 
enquired of the Minister whether a 
survey was also being made for a 
bridge cross the river Godavari. Yes-
terday, my hon. friend Shrimati 
Reddy has already me!ntioned about it. 

This Bhadrachalam has got great 
importance. We have been talking of 
national integration, Hindu-Muslim 
unity etc. So, I may tell you in a 
few words the importance of Bhad-
rachalam. A person by the name of 
Gopanna, afterwards Called Ramdas, 
was a tehsildar who used the funda 
of the Government for the construc-
tion of a temple, and he was impri-
soned by the then ruling Tanesa, who 
was ruling Hyderabad. Later, Rama 
himself seems to have appeared 
before the Tanesa personally and paid 
back the dues. Hence, the rulers of 
Hyderabad had great regard for this 
temple, and even now they participate 
m the Sri Rama N avami festival. So, 
God can have no distinction betweea 
a Muslim and a Hindu. He appeared 
before the ruler of Hyderabad, who 
was a Muslim. The public of Andhra 
Pradaesh have also donated Rs. 28 
lakhs for the renevation of this 
temple. It is but proper that now 
the long-cherished dream of the 
people and devotees of Bhadrachalam 
is coming true by this rail link in the 
process of development. 

We have been discussing about the 
development of the tribal and back-
ward areas. Nobody can overlook 
the importance of communications in 
the development of these tribal areas. 
So, I am very happy that in this 
railway line most of the areas linked 
up will be tribal areas. Kunavaram, 
for instance, is adjacent to my consti-
tuency, in another district, Bhadra-
chalam is in my own district. There 
are vast mineral resources in Kotha-
gudam, and the link with Bailadila 
will provide for the development of 
this area into an industrial complex, 
and for the employment of many of 
these tribal people in this area. I am 
very glad that after discussiOllls bet-
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ween t.ile Planning Commission, the 
Ministry of Rehabilitation and the 
Finance Ministry, they have realised 
the urgency of this survey, and are 
also saving the time of one year. 
support and welcome this project and 
wish them all success. 

Shri U. M. Trivedi (Mandsaur): I 
will not take long. Since it is a ques-
tion of a Supplementary Demand for 
the railways and a question of a new 
plan being made, I will make Qne 
request to the Ministry that when all 
is said and done, when they want to 
undertake so many works, they must 
apply their mind to their own organi-
sation, particulrly the framing of the 
Establishment Manual which goes or, 
changing, with the net result that 
the POOr employees sulfer various 
hardships on account at interpretation 
of vague words in a manner detri-
mental to the interests of the poor 
employees. 

At certain places, the question ot 
promotion, for instan<:e, is decided on 
the basis of the date of appointment, 
at another plaCe on the basis of the 
date of the person coming into a 
particular category, at a third place 
on the basis of the date of his securing 
promotion in a particular cadre, in a 
fourth place on the basis of his age at 
entry, and in yet another place on the 
basis ot the number at years that a 
main has been in a particular category. 
All these various interpretations tor 
the same type of service all over India 
is a great handicap for the employees. 

Why should there not be a single 
Establishment Manual for the whole 
of India, properly laving down the 
principles by which the employees 
should be governed. I fail to see why 
the General Manager's Conference 
does not come to a final conclusion 
that this must be the process by 
virtue of which the question of em-
ployment, the question of future pro-
motions etc., will be governed. 

Dr. M. S. Aney (Nagpur): You are 
speaking only of the railways 

Shri U. M. Trivedi: I am concerned 
only with railways now. This is a 
very vexing question. Even the dis-

cipline and appeal rules that are fram-
ed by the railways are framed at 
zonal levels. I do not know why! 
Why cannot the rules be prepared i. 
the Centre. In various High Coun. 
these questions come up and one zone 
has one rule. and another zone hal 
another rule. We are taikini of 
standardistation but there is no stan-
dardication available even tor the 
employees. In one place one man ge~ 
the night allowance for a particular 
duty, while in another place one does 
not get for the same kind of duty. 
There are SUch dissimilarities in th~ 
matter of the provision of uniforms, 
promotions, and SO on. How long will. 
it go on like this? It is high time 
that a commission or committee wa. 
appointed to go into these establish-
ment manuals and give them a final 
shape so that the employees may 
know the conditions of service and ,.. 
that there may be uniformity in the!le 
things all over India. They shou~" 
not be left to the mercy and sweet 
will of individual officers who give 
their own interpretation. One genenl 
manager says one thing; another gene-
ral manager in another zone says 1Ih-
other thing. It has gone too far and 
some uniformity should be brought i. 
this matter without any more delay. 

Shrj D. C. Sharma (Gurdaspur): 
Sir, I support these demands. Evea 
though Bhadrachalam is thousands ~ 
miles away from my constituency, t 
support these demands. r will go and 
visit this temple where suc:h .I!l'eI.t 
favours are bestowed by our Gods .• , . 

Mr. Speaker:. Is he waiting for 
some invitation to come from some 
Members who are there? 

Shrimati Lakshmikanthamma: I 
welcome all hon. Members. 

Shri D. C. Sharma: I will go and 
propitiate the divine being there 
becauSe I have not had any grace frona 
any God so far ..... . 

Shrl U. M. Trivedi: Because your 
name is Devan and Chand and not the 
name of any God. 

Shri D. C. Sharma: I charge th. 
Ministry of Rehabilitation and the 
Ministry of Finance for neglectinc 
these areas for so long. They have 
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[Shri D. C. Sharma] 

been guilty of something which is 
injurious to our national development 
and national welfare. Why have they 
not decided upon the development of 
this area much earlier? It is so rich 
in iron ore, coal, hydro-electric poten-
tial and it can also house a steel 
plant. What are the members of the 
Planning Commission doing? 

our country ia put in danger everT 
time by Pakistan's ceaSe fire viola. 
tions, by having SPy rings and in1il-
trators and smugglers in this country; 
we should guard against them. 
Something should be done about it. 

My third point is this. It is very-
unfortunate that the Public Acocunts 
Committee has made one remark 
~upplementary grants are not very-
wdcome; so far as our fiscal policies 
are concerned, we should have as few 
supplementary grants as possible. But 
here is a wise decision taken by 1lhe 
Public Accounts Committee; you 
should restrict the grant to a token 
amount. So that we need not have 
one supplementary grant but a serious 
of them. Is it good? Is it in the 
interest of the fiscal health of any 
democracy in any part of the world? 

My fourth point is this. You are 
developing so many areas for indus-
trial development. I welcome them. 
But I want to ask the Railway Minis-
ter one question. What has he dor.e 
with regard to the strategic railway-
line which We want from Pathankot 
to Jammu Or Udhampur? Do you 
not thing that we are in grave danger 
all the time, at the hands of Pakistan? 
But here the wisemen of the Railway 
Ministry, the great lords of the 
Defence Ministry and the great men 
of the Finance Ministry-all these per-
sons are sleeping over it. Are they 
Rip Van Winkles? When will they 
wake up? He woke up after 20 years? 
We have had 17 years of independ-
ence in this country. Will they wake 
up after 20 years? I want to have 
one categorical answer from them. I 
au bmit very respectfully that the 
Railways should be built immediately 
on a top priority basis from Pathan-
kot to Jammu, if not from Pathankot 
to Udhampur. Finance !ihould be no 
consideration. Other things should be 
ruled out. Because the integrity of 
our country, the security of our coun-
try demand it; the sovereignty of 

~ U!;;Tq f9~ (~rur~:r) >;[Ul"1if 
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;r@ ll'lfr ~ f'f' ~ '5h 'Pl11" q7 'If'f 

"'1l;<IT. 

II{) ~'"~ f~. "'"(rr.r <f.t f~<'f 
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The Deputy Minister in the Minis-
try of Railways (Shri Sham Nath): 
Sir, I am very grateful to the hon. 
Members who have given some con-
crete suggestions in the course of the 
consideration of this item for better 
and more efficient working of the Rail-
ways. They haVe also spoken about 
the need for rail connections in their 
areas and pleaded for undertaking 
surveys for new line. It would not 
be possible for me to reply to all 
those suggestions individually or to 
say something in respect of each of 
them. But { would like to assure them 
that all their suggestions in regard to 
surveys and new projects will be fully 
considered and whatever is possible 
will be done in respect to them. I 
would, however, like to invite the 
attention of the hon. Members who 
have made these suggestions and 
tried to impress in regard to the need 
for surveys fOr new lines and new 
links to the fact that the resources 
of the Ministry of Railways are 
limited. Up to now, it has not been 
possible for us to know how much 
money will be available to the rail-
ways in the Fourth Plan. The Fourth 
Plan is still in a fonnative stage and 
final decisions in regard to different 
suggestions could only be taken after 
it was known how much money will 
be available to the railways in the 
Fourth Plan for taking up new pro-
jects. 

13 Ms. 

There was some reference to the-
GodavarL river and it was aske1 
whether the survey would include the 
provision of a bridge across the 
Godavari near Bhadrachalam. I 
would like to say that this survey 
does include a provision for Investiga-
tiOn in regard to such a bridge acrosS 
the GodavarI near Bhadrachalam. 

Sir, I would like to submit that this 
demand which has been presented is 
not for the sanctioning of any addi-
tion,t! funds as such. It is oniy becaus" 
the survey involves an expenditure 
0'- more than Rs. 1,00,000, it has been 
regarded as a new instrument of ser-
"ice ami therefore, it is necessll1'7 
fOr 'the Railway Ministry to obtain 
the specific approval of Parliament. 
This survey to which approval is now 
sought is an engineering-cum-traffic 
survey for a rail connection between 
Dantewara, which is a statIOn on the 
new line now under construction frorr. 
Bailadilla to Kottavalasa, and Bhadra-
chalam Road. In regard to the poten-
tialities of this area and the reason 
why it has been decided to undertake 
a survey, I think it is not necessary 
forme to say anything, because, as hon. 
Members are very well aware, th's 
region has great industrial potentiali-
ties, and it is expected that °after a 
rail line is l>ravided in this region, it 
will be possible to develop this area, 
and its regional complex of industries 
will be of considerabe importance. 

So, without taking more time ;n 
regard to this, I would like to say 
few words about a sugges~ion that 
was made by my hon. friend Shri 
Sivamurthi Swamy for providing a 
railway line in his area. In respect 
to that I wish to inform him that con-
currently with the detailed investiga-
tion of the rich iron ore deposits ot 
the Hospet-Bellary area, an engineer-
ing-cum-traffic survey has already 
been included in the current year's 
budget for investigating the feasibili~y 
of conversion to brOad gauge of the-
metre gauge line from Haspet to 
Manngoa and the northward link from 
Londa to Miraj. 
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[Shri Sham Nath] 
With these few words, I would 

request the House to grant these sup-
plementary demand. 

Shri Nambiar (TIruchirapalli): I had 
put a specific question that with the 
coming into operation of the new 
zone that is to emerge out of the 
Southern Railway and the Central 
Railway, .beacuse of the operational 
necessity and the purposes for which 
this new rail is construtced, it will be 
better served by the new zone. That 
point has not been replied to. 

Mr. Speaker: He has given an 
. omnibus reply that all the suggestions 
will be considered. 

The question is: 

"That a supplementary sum not 
.exceeding RB. 10,000 be granted to 
the President to defray the 
charges which will come in course 
-of payment during the year end-
ing the 31st day of March, 1965, 
in respect of Demand No. 2.-
'Miscellaneous Railway Expendi-
ture'." 

The motion was adopted. 

13.07 lU"s. 

MOTION HE: STATEMENT ON ES-
TABLISHMENT OF NEW ORD-
NANCE FACTORlES-contd. 

Mr. Speaker: The House will now 
take up further consideration of the 
following motion moved by Shri 
Ranga yesterday, namely: 

''That this HOuse takes note of 
the statement made on the 20th 
November, 1964 by the Minister 
of Defence Production on the 
e.tablishment of new Ordnance 
Factories. " 

Shri Sham Lal Saraf. After his 
speech, the Minister hail to reply, as 
announced yesterday. 

Establishment of new 
Ordnance Factories 

Shri Sham Lal Saraf (Jammu and 
Kashmir): Mr. Speaker, Sir, 1 have 
listened to some of the speeches made 
yesterday and I feel that out of thera 
two things, in the main, emerge. 
Firstly, it is the location of the ord-
nance factories; secondly, the dispe!"-
sal of those factories. I mav add 
that, thirdly, the point raised was 
why in spite of the six factories pro~ 
mised, only four have been under 
consideration, and fourthlv .the 
Minister's statement-I do not.' know 
whether the Minister said it or not-
that owing to the fact that foreign ex-
change was not available, two more 
factories could not be set up . 

Personally, I feel that while settinl 
up the ordnance factories, one or two 
thingS have to be kept in mind, parti-
cularly, when it is the question of 
dispersal of industries as such. The 
dispersal of such industries is decid-
ed upon after the consideration of 
such aspects as availability of raW" 
material more than those considera-
tions such as the facilities ~vallable 

in regard to power and so forth. Ia 
the setting up the ordnance factories 
I feel the main purpose is one of pro~ 
teetion, how they can be protected 
from becoming a target of an enemy 
attack tomorrow, in case the country 
is at war with any other country. 
Secondly, apart from considerat:onl 
such .as the availability of power, 
techmcal manpower, transport facili-
ties and so on and so forth, I feel 
that as far as the dispersal of these 
factories is concerned, it has ileen 
done very well. For instance, in the 
past, when the Britishers were here 
they were setting up over a doze~ 
factories during their time which 
were mainly located in the northern 
region of this country such 
as in Punjab and on the northern 
frontiers so that the ammunition and 
other things that were produced in 
the ordnance factories could he ava:J-
able fOr their utilisation in the north 
and the Frontier Provinces. 

An hOD. Member: They have gone. 
Shri Sham Lal Saraf: They have 

gone. These factories have to be 


